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RAJYA SABHA

Thursday, the 19th December, 1974/ 2Sth
Agrahayana, 1896 (Saka.)

The House met at eleven of the clock.

[MR. CHAIRMAN in the chair.]

ORAL ANSWERS TO QUESTION

754. [The questioner (Shri Banarsi Das)
was absent. For answer, vide cols. 34-35
infra.]

Films taken by Soviet TV. in 1Jihar
Vidhan Sabha

755. SHRI M. KADERSHAH:t SHRI
RABIRAY:

Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether Government have completed
the examination of the films of a recent sitting
of the Bihar Vidhan Sabha taken by the Soviet
T.V,;

(b) if so, what are the details in this
regard and whether any portion
of the film has been seized and confiscated
by Government;

(¢) whether Government have enquired
as to how the Soviet Cameraman entered the
Vidhan Sabha and if so, what are the details
thereof; and

(d) whether Government propose to take
up the matter with the Soviet Authorities?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA): (a) Yes, Sir.

(b) One shot of the Bihar Assembly sitting
in the film which was surrendered by Soviet

authorities been deleted and the remaining
film

fThe question was actually asked on the
floor of the House by Shri M. Kadershah.
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returned to Chief of Bureau of the Soviet
Radio and TV. team.

(c) A detailed statement on this subject
was made by M.LB. in the Sabha on
December 5. A copy of the statement is laid
on the Table or the House.

(d) In view of (b) above, no further
action is “onsidered” necessary.

Statement

Statement made by the Minister or
Information and Broadcasting m Rajya Sabha
on 5th December, 1974, re. Soviet T.V.
Cameraman in Bihar Vidhan Sabha

The Chief of Bureau of the Soviet Radio
and Television, who is accredited to the
Government of India, made a request to the
Press Information Bureau on the 2nd
December, 1974 for facilities to take some
shots of the Bihar Legislative Assembly as
one of the sequences of his film on Bihar. He
made it clear that he did not want any shots of
the proceedings of the House. This request
was transmitted to the appropriate authority in
the Secretariat! of the Bihar Assembly for
such action as might be deemed fit and
proper, that Sectretariat being the only autho-
rity for deciding this matter. It appears from
the newspaper reports that the Televsion
Team was allowed to take some shots, but not
in the Assembly Chamber.

We have issued instructions for the
detention of the film. The flits will be allowed
to go out of the country only if we are
satisfied that it does not contain anything
objectionable or against the Parliamentary
traditions and practices of the Bihar
Assembly.

SHRI M. KADERSHAH: The statement
given by the Minister is
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evasive. The Minister of Information and
Broadcasting has stated in this House on
December 5 that no Government permission
was issued to the Soviet T.V. Team, but the
Speaker of the Bihar Assembly is stated to
have remarked that permission was sought
only from trie Central Government. 1 do not
know which statement is true, that of the
Minister or that of the Speaker of the Bihar
Assembly. So, in order to establish the truth,
will the Minister of Information and
Broadcasting place the verbatim report of the
proceedings of the Bihar Assembly on the
Table of the House?

SHRI I. K. GUJRAL: As I said earlier on
the 5th December, when the issue was raised,
the sovereignty of the Assembly is complete
and the Speaker is sovereign in his own right
and in his own premises. The question of the
Government of India issuing instructions to
the Speaker does not arise. Therefore, it
would be very wrong to say that the Gov-
ernment of India could or can issue
instructions to the Speaker to do this or that.

SHRI M. KADERSHAH: The Speaker has
clearly stated that permission was given only
by the Centre and not by him, I want to know
the truth.

MR. CHAIRMAN: The Speaker might
have done it, but it is up to the Assembly
members and all that. What can the
Government of India do?

SHRI M. KADERSHAH: Why was the
Bihar Assembly selected as the venue by the
Soviet TV team and may I know whether the
Soviet team has given any reason for taking
snap shots of the Bihar Assembly? If so, what
are the reasons?

SHRI I. K. GUJRAL: This is something
which it is very difficult
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for me to reply. I think it should be-
discussed in the Bihar Assembly.

MR. CHAIRMAN: You need not reply to
it. It is not possible, but he said some
assistance has been given to them.

SHRI I. K. GUJRAL: Assistance is given
to every accredited correspondent, whether he
is an Indian correspondent or a foreign
correspondent. In this case we only forwarded
their request to the proper authorities.
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SHRI I. K. GUJRAL: Sir, Mr. Rabi Ray,
the honourable Member of this House in
addition to being an eloquent speaker, is also
a very experienced parliamentarian. 1 was
under the impression that up till now he
knows fully well that without the Speaker's
permission nobody can enter the premises of
the Assembly. Therefore, whether the
question 01 the Government of India or any
individual intervening arises or not is known
to him. But, since he likes to be irrelevant, I
cannot prevent him.

hen, Sir, he has raised anotner question and
he has tried to make allegations. I am saying
that he has
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tried to "make allegations". He has tried to
bring in the Soviet Union, Mr. Brezhnev, the
CPI, etc., which I strongly contradict and I
say that it is totally a false allegation.

SHRI RAJINARAIN:  Why?

SHRI I. K. GUJRAL: The mam point here,
Sir, is that ours is an open society and the
international media like the newspapers, TV,
radio etc. function in this country an*> they
cover whatever they think is of topical interest
to them and that is the reason why they must
have gone to Bihar and they might have
thought that that news was of topical interest
to them and they might have wanted to have ’
film on the Bihar situation. When it was
brought to our notice—whatever may be the
reason for this, because this is within the
purview of the powers of the Bihar Assembly
and the Sneaker and therefore, I would not
like to enter into that field—and when we
were told that a film could have possibly been
taken, we acted immediately and we seized
the film. We seized the film and, after seizing
it we get it processed. After having got
processed, we saw it and after seeing it, we
discovered that there was one scene giving the
internal view or what you call, the internal
filming of the Chamber and we cut it and that
is the only thing which we could have done. I
think, Sir, Mr. Rabi Ray, in his liberal
attitude, should have at least paid me com-
pliments for this.
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MR. CHAIRMAN: As regards the
Assembly, it is Speaker who is to decide
everything.

SHRI 1. K. GUJRAL: Yes, that is it.

SHRI KRISHAN KANT: Sir, may I know
from the honourable Minister ...
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SHRI RABI RAY: He has also not

replied to your satisfaction.
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SHRI V. B. RAJU:  The Question Hour
cannot be a discussion houfr
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SHRI KRISHAN KANT: May 1 know
from the hon. Minister whether the Chief of
the Bureau of Public Radio and Television,
whose application was sent to the hon.
Speaker of the Bihar Assembly—and who
too) the decision naturally—approached the
Government of India for such a facility in any
other State, and whether any other foreign
televisions and radios have approached them
for taking films in Bihar or in any other State
recently?

SHRI I. K. GUJRAL: in my original
statement on the 5th of December, I had
clarified that in the Press Information Bureau
we have an officer for providing facilities to
the foreign media working in the country, and
also for the Indian media. From time to time
we do receive requests for giving facilities or
help in facilitating their function. I cannot
possibly reply just now as to how many have
applied. But I think the list would be very
long. Wherever topicality and news are
possible, that media has to go.
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SHRI S. S. MARISWAMY: It is not so
simple as the hon. Minister has tried to put it.
The very request of the Soviet Bureau of
Radio and Television is sinister. Of all the
places they have chosen Bihar. Why should
they choose Bihar? Not because Bihar is
poverty-stricken, but simply because there is a
movement against the Government, and they
want to take pictures in Bihar and also show
the proceedings of the Assembly in order to
blacken the name of Opoosition parties. This
is a direct intereference in 'he internal affairs
of India. I wonder how such an intelligent
Minister like Mr. Gujaral gave permission or
the Speaker of the Assembly, who belongs to
his party, gave permission to this sort of most
heinous attempt of the Soviet Bureau of Radio
and Television. Next, Sir, some years ago
there was another canjeraman by the name
Louis Malle from France who was taking
pictures on behalf of BBC
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about India. And for the informa tion of the
House that was very well received outside
India and as a result, India had earned
goodwill abroad. But the same Government
of India asked him to leave the country and
confiscated his film. Now when they, could
treat Louis Malle in this manner, how could
they allow Soviet Bureau to~ go around the
country scot-free?

SHRI 1. K. GUJRAL: I agree with my
honourable friend that the issue is very simple
but it should not be dealt with in the style of a
simpleton. The issue is basic. There is
something happening in Bihar and various
media, not only Indian but foreign media also
have been going and filming and broadcasting
about what looked to them to be news.
Therefore, it is not as if for the first time and
the only time this Soviet team was going
there. Other international teams have also
visited Bihar. The issue basically was simply
one about the Bihar Assembly which I have
clarified.

So far as Louis Malle's issue that he has
raised is concerned, which is totally irrelevant
but since he is mixing \;p this issue, I may say
that Louis Wis lie took out the Aim and when
the films were projected, objections were
raised because they were putting out the
image of India in a bail way and in a style
which neither Mr. Mariswamy nor I liked.

SHRI S. S. MARISWAMY: On a point of
order, Sir. He has said I have put the question
like a simpleton. Is it permissible? Nobodv
said it; I would like to know what he said.

SHRI I. K. GUJRAL: He can see the
proceedings. I have not said that he is a
simpleton. I have not said,  Sir.
(Interruptions).
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I am very careful. Sir, the record is there. I
have said and I repeat it that the issue is
simple but it should not be dealt with in ,
simpleton way. It is not a reflection on him.

SHRI S. S. MARISWAMY: It is a
reflection on the Member who put it
(Intemiptions). On a point of order, Sir, I seek
your protection. I can also reply the same
way. He cannot answer the question in that
way.

MR. CHAIRMAN: I will see the record.

SHRI S. S. MARISWAMY: You please
give a ruling.

(Interruptions by Shri Rajnarain)

SHR S. S. MARISWAMY: You must give
the ruling, Sir.

MR. CHAIRMAN: I have told the hon.
Members not to argue for others. Mr.
Rajnarain, you should not interfere. He is
quite capable. You do not argue for him. I
will look into the records and then say.

SHRI S. S. MARISWAMY: Please tell me
now.

MR. CHAIRMAN: Not now.

SHRI S. S. MARISWAMY: Here and
now.

MR. CHAIRMAN: No, I will have to look
into the facts.
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MR. CHAIRMAN: 1 will look into it and
then I will decide.

SHRI S. S. MARISWAMY: By tfie time
you look into if, the proceedings will go. You
must give the ruling here and now. That is
procedure.

MR. CHAIRMAN: No.
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SHRI S. S. MARISWAMY: On a point of
order raised the ruling is given immediately.

MR. CHAIRMAN: Because I will .have to
look into it and then I will decide. How can
you insist?' I will look into the records and I
will see whether it is correct or not and then
give my ruling. How can you say "today and
immediately™? I ran reserve it.

SHRI SUBRAMANIAN SWAMY: Sir,
the Soviet T.V. is the mouthpiece of the
Soviet Government and even a  simpleton
knows that. So, Sir, in view of that .. .

MR. CHAIRMAN: You are also
unnecessarily interrupting.

SHRI SUBRAMANIAN SWAMY: Sir, in
view of the fact that the Soviet T.V., radio,
press has been constantly maligning
Jayprakash Narayan and the Opposition
parties, is it not a fact that giving of
permission to the Soviet T.V. to go as far as
Bihar and also having left the matter at the
discretion of the State Government, allowing
the Soviet TV men so that they could travel in
CD cars— as Mr. Mariswamy said in another
case—that the image of India was being
distorted. I think the image of India is being
distorted here. The object is to create an
image of Joan of Arc in the country. Is it a
fact, therefore, that the Government is in
collusion with the Soviet Government to
deliberately distort the image of the
Opposition parties In the international Press?

AN HON. MEMBER; There is no image.

SHRI I. K. GUJRAL: My friend knows
fully well that for the media from any country
which is accredited to India, it does not need
any permission to tiravel in Jndia, and
therefore neither the permission to , go to
Bihar was sought nor given.

[ 19 DECEMBER 1974 ]

to Questions 14

The only thing was that they wanted some
facilities to be made available for filming of
the Legislative Assembly, which request was
simply forwarded,, as I said. The issue basi-
cally, therefore, is not whether any media
could go to Bihar and the permission was
given. Secondly, my hon'ble friend is rightly
worried about the image of India and I think
he should be more careful when he talks
about it because people who are destroying
the image sit with him.

SHRI SUBRAMANIAN SWAMY: This is
not the answer to my question. Mr. Chairman,
I seek your indulgence. This is not the answer
to my question. My question was very
specific. He says that for the BBC, they took
action. What action they took? They threw the
BBC out. Very good. The image of India was
being distorted and action had to be taken.
But here also the image of India is being
distorted, and not only the Soviet TV and
their cameramen moved around, the Soviet
Embassy officials had complete freedom, they
had the right to take films and distort the
image. Why are you making this distinction?
Is it because the Government is in collusion
with (he Soviet Union?

SHRI 1. K. GUJRAL: On this question of
image of India, it is a part of the image of
India. I take a great deal of pride in the image
of India because it is great.

SHRI SUBRAMANIAN SWAMY: So do

SHRI I. K. GUJRAL: I am glad you do.
(Interruptions).

SHRI SUBRAMANIAN SWAMY: Why
do you make any charge? What do you mean
by that? Do you want me to create an image
for



15 Oral Answers

the Prime Minister? Do you think that is
the only image?

SHRIMATI INDIRA GANDHI: Thank
you. The image. ... (Interruptions).

SHRI SUBRAMANIAN SWAMY:
Would you please ask hex to repeat what she
said.

MR. CHAIRMAN: Please resume your
seat. (Interruptions),

SHRI SUBRAMANIAN SWAMY: 1
would like to know what she said.

MR. CHAIRMAN: Why are you not
sitting?

SHRI SUBRAMANIAN SWAMY: I do
not like the charge. What can't the Prime
Minister repeat what she said?
(Interruptions). T am not trying to build up the
image of the Prime Minister. The Prime
Minister's image is being watched. it cannot
be bigger than what she is. (Interruptions).

SHRI I. K. GUJRAL: Sir, the image of
India in which we all in this House and in this
country take pride is the image of a
democratic country, where people express
their wish through ballot boxes. The image of
India is being spoiled by those who have lost
faith in the ballot box, and the image is being
spoiled by those who want to avenge their
defeat in the ballot box through these types, of
movements they are trying to launch. The
image of India is being destroyed by those
who m RSS want to have dictatorship in India
and do not want to have democracy in India.
(Interruptions).
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(Interruption)

The question was actually
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SHRI RABI RAY: Is the country's image
synonymous with the Government's image?
(Interruptions).
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Mabharashtra-Karnataka
Dispute

Boundary

756. SHRI K. N. DHULAP: PROF. N. M.
KAMBLE:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether he has recently had
discussions with the Chief Ministers of)
Maharashtra and ,Karnataka for an immediate
solution of the boundary dispute between the
two States;

(b) if so, what are the details thereof; and

(c) what steps the Central Government
propose to take for an early solution of the
problem?

THE MINISTER OF HOME AFFAIRS
(SHRI K. BRAHMANANDA REDDY):
(a) Yes, Sir.

(b) and (c). Efforts in trying to find an
equitable solution which would command
maximum acceptability are proceeding. In the
interest of emergence of a satisfactory solu-
tion it would not be desirable to make any
details public at this stage

SHRI R- N. DHULAP; Sir, it is a very
vexed problem and it has been hanging fire
for more than 18 years. People have
expressed their views and sentiments through
peaceful means and sometimes violentlv also.
Recently, the Karnatako Gov-

asked on the floor of the House by Shri K. N. Dhulap.



